12.12.2017 J-1  PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 5

(DIVISION BENCH-IV)

HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 10:30 A.M.

1. FAO(OS) (coMM)83/2017 M/S CWHEC-HCIL (JV) SANATH KUMAR, ARVIND MINOCHA
VS M/S CHPRCL RAMESH KUMAR

COURT NO.30
HON'BLE MS. JUSTICE PRATIBHA RANT

AT 02:15 P.M.

1. CRL.A.537/2011 SHUBRATI @ IMRAN SIDDHARTH AGGARWAL,JHANVI DUBEY
VS STATE NCT OF DELHI RAJNI GUPTA

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 02:15 P.M.

1.W.P.(C) 5928/2016 TEJINDER KAUR PETITIONER IN PERSON
VS.UNION OF INDIA & ORS. BHARATHI RAJU
S.M.SRIVASTAVA,SANJIV JOSHI,
MEENAKSHI

HIGH COURT OF DELHI
11** DECEMBER, 2017 REGISTRAR (LISTING)



12.12.2017

22.

I.A. 13011/2017
In CS(0S) 236/2017

Cs(coMM) 714/2016

FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

ARUN JAITLEY RAJIV NAYAR, MANIK DOGRA,

Vs. ARVIND KEJRIWAL SAURABH SETH, ANOOP
GEORGE CHAUDHARI ,ANUPAM
SRIVASTAVA, SUMEETA CHAUDHARI,
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COURT NO. 36
HON'BLE MS. JUSTICE MUKTA GUPTA
CHRISTIAN LOUBOUTIN SAS PRAVIN ANAND, DHRUV ANAND,
Vs. MR PAWAN KUMAR & ORS UDITA PATRO, SHAMIM
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